. <
NATIONAL RUMAN RiGHTs COMMISSION
INSPECTION FORMAT
FOR PRISON VISITS (DATE OF vISHY 5/5/AND 6/5/2nn4)
1. Name of th prison : Central Prison Nagpur
2. Sanctioned Capacity of e prison 11801
3. Actual Strength of the Prisoners,
The number of prisonerg undergoing life
imprisonment and under death sentence may
also be indicateqd. :
(2) Convicts: 1299 Undertrias: 941 Total:2240
(b) Male: 2137 Female: 103
(c) Lifers: 487
Death sentence; 22
Rigorous imprisonment; 518

Simple imprisonmen: 270

Detenue; 1

(d) Daily average strength of the previous month, 22

(admission)
4, BUILDINGS
(a) Ageof buildings: 145 years (1864)
(b) State of buildings and need for any additions, Indicated later on
renovations or repairs,
5. STAFF

{a) Sanctioned Strength: 276

{b) Actual Strength: 230

(c) Comments on adequacy or otherwige: )
of sanctioned and available staff.. Periodically training is fnecessary in fire arme and
stress Mmanagement,




(d) Comments on the training of staff. Further training required in interpersonal
behaviour.

SANITATION AND H YGIENE

(a} No. of toilets: 379

(b) No.of ba.lh—roomsr 27 bathing platforms

(6 State of cleanliness and personal hygiene.; Good

{d) Drinking water facilities.; Adequate water supply from NMC source, and of well’s
and {ubeweljs,

FOOD

(a) Scale of ration.: Aattached Annuxure GR (2005) .

(b) Per head daily expenditure on food. 19.97 Rs.

(¢} Comments on quantity and quality of food.: Good quality & sufficient quantity.
i Dict Mlan for Prisoncrs A

CLOTHING AND BEDDING

{(a) Comments on adequacy or otherwise

of prescribed scale and actual supply of As prescribed by GOM.

Footwear should be provided.
Items of clothing and bedding to inmates. :

(b) Facilities for washing of clothes.: Provided with washing soda new proposal already
submitted to Govt. Through Head Office.

HEALTH, HOSPITALS AND MEDICAL FACILITIES
(2) No. of doctors: 5 Malie: 4 Female: 1 Total: 5

3 - Medical officers, 1 - physiatrist, 2 - Psychologists, 1 - Lady Medical Officer
(b) No. of Para-medicaj personnel.: 5

Daily average of O.P.D, 200

(¢) No. of beds: 20
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(d) Availability of medicines - Adcquate
() Visils by specialists.: 3 Orthopedic, denlisi, cye specialist

(f) Isolation/segregation of patients
Suffering from infectious discases.: 10

(8) No. of prisoners suflering from T.B.: 7

(i) No. of prisoners suffering from HIV/AIDS.; 10

(I} Arrangements for detection and * suspect under treatment for examination
Prevention of HIV/AIDS previous patient case to refer to AG Centre,
CMCH,
(k) Areinstructions about medical examination of : Yes

Every prisoner on admission being followed?
(I Ambulance service . Available
(m) Drug de-addiction and counseling services. :Yes

(n) No, of mentally disturbed prisoners and i
their handling/treatment. :37

{0) Inocuiation of children staying with
women prisoners. 04

{p) Any NGO involved in health-care of prisoners. : Yes
10. EDUCATION, RECREATION AND WELFARE

(a8} Comments on educational programmes : literacy classes are carried out
and literacy classes. :

(b) State of prison library and its utilization : One library is available in jail and it is
by prisoners. : utilized by prisoners.
{c) Facilities of vocational training. : Marathi, Hindi, English, books are
' : available. ' :
(d) Comments on recreation activities such : provision of sports equipment . films,

etc. tand T.V,,Radio also provided
: Entertainment for prisoners.
(e} Cultural activities such as dance, drama, Yes
music arranged for or by inmates.

(f) Yoga and meditation. : Daily




———

(g) Canteen facilitics,

11, WORK PROGRAMME

(a} Types of prison industry.

(b) Daily average No. of
Prisoners employed in
Each type of industry.

(c) Daily wages for

(i) Trainees

: Available on payment

Laundry, bakery.

: Textile, Carpentry, tailoring, smithy, printing press,

Convicts: 214 Undertrials :nil Total: 214

t Annexure attached

:12.75 Rs.

(i) Semi-skilled workers: 17.00 Rs.

(iii) Skilled workers,

:25.50 Rs.

12 CONDITIONS OF UN DERTRIALS

(a) Detention period : Numbers
Male Female
(h) Upto 3 months 347 25
{ii) 3 - 6 months 178 2
(iti) 6 - 12 months 151 5
{iv) 1 -2 years 112 1
(v) 2-3years 87 1
(vi) 3 - 5 years 21
(vii) Above 5 years 10 1
Total: 906 35
(b) Are under trials kept separate from : Yes
Convicted prisoners?
() No.'of under trials granted bail but :No

Unable to seek release because of

Failure to arrange sureties,

21

Total

372
180
156

113

88

1

941

4
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(d) Is there any problem of providing : No

Escorts to under trials for conrt
Appearance

{¢) Holding of Lok Adalats in Jail premises. Yes

13.

14.

CUSTODIAL DEATH

(a) Annuat statement of deaths for last 3 years

Year Total No. of deaths Natural Unnatural
2006 5 3

2007 15 15

2008 13 13

(b) Annual slatement of escape from the
Prisons/escorts for the last 3 years. Nil from prison

WOMEN PRISONERS

(a) Sanctioned capacity : 141

(b) Actual strength - ;103

Convicts; 70 under trials; 22

Remarks

Total; 103

(c) Details of staff - Maie; nil Female; 7

(d) No. of children with women :4(1 to6)
prisoners and their age-group.

(e) Are women prisoners kept in 1 Yes (2)
Separate accommadation?

(f) Facilities for special care, education : Yes, nursery available with teaching staff

and recreation of young children
staying with women prisoners,

(8) General comments on health facilities for
women prisoners and children staying with
them with special mention of availability or
otherwise of a separate female ward in prison
hospital and inoculation programme for the
children,

(h) Facilities of vocational training for
women prisoners.

(i} No. of women prisoners suffering from: nil
T.B. and psychiatric problems.

: Available (Tailoring textile)
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15, SYSTEM OF PAROLE

16. System of interviews with family  : Convict prisoners once in month and under trial-

members and lawyers, : Once in week. Legal advisers have interview at
tAny time, '
17. No. of visits/inspections during the last one year by
(i) judicial authorities sonce in fortnight
(ii) Non-Judicial authorities
18. Involvement of NGOs and social activists i NGOs are engaged in arranging
in prison activities. : various type of programmes

19. GENERAL REMARKS
on the functioning of the Prison
administration, problems & grievances and suggestions for improvement.

LEEEL LS VI PRI,

My general remarks and suggestions are given below

The Nagpur Jail was buiit in 1864 and has 3 main areas as below: .
1.Ladies barracks, (2) barracks for under-trials which also contains high security prison
(Anda cell) and (3) barracks for convicted prisoners. All these 3 are divided from each other and _
are housed in a separate compound. It is good that the under-trials are kept separately from the
convicted prisoners and this is as jt should be. The following are my general observations
regarding the facilities in the prison,

1 There is no laundry and prisoners are given soda powder for washing clothes, A laundry .~
needs to be set up for washing clothes, -

(2) LPG is used for cooking, ‘

3 Food is taken to each individual barrack from the common kitchen in containers which

food from the kitchen. . ‘ _
(4) There are no fans in the individual jail cells, which should be provided immediately. A .

Proposal has been sent by the Jail Supdt. to PWD,

(5) Phone facilities should be provided to prisoners in one room in the Jail so that they can
talk to their relatives who cannot come to visit them under the vigil and supervision of prison .-
staff '




(6) [t would be advisable to provide a water purifying system centrally for drinking water |,
which then can be taken to individual barracks.
{7) The library has only about 800 to 90y books. I asked the Jail Supdt. to appeai to local

citizens of Nagpur as well as clubs such as Lions, and Rotary who will denote books to the

library. This will increase the number of books in the library without any additional cost.

(8) Footwear is not provided to prisoners as per part of Jail procedure. They, however, to

buy their own chappals from the canteen. They should be provided chappals on the same basis as,
the convicted warders who get one pair of chappals every 8 months.

(%) TV and Radio are provided in all the barracks but the Radio has been disconnected due to

Some representations from certain set of prisoners sayi’ng it is interfering with their prayers. They
have also obtained court arders to this effect. This has left most of the other prisoners dissatisfied
and suitable timing would be arrived at to satisfy all the prisoners and the Radio should be put .~
off during the time of prayers. ‘ -

(10) The diet is adequate. . had one meal from the kitchen of Prison and it was quite eatable.

The diet is provided as per the scale laid down by the state government. '
(11) Milk, fruits and light snacks are provided at breakfast and evening, and lunch and

dinner are provided as meals. However, the prisoners requested that non-vegetarian food may be
provided through canteen on payment. This apparently has been stopped by the IG(Prison) all

over the state. This could be re-examined and those who desire could be provided non-vegetarian _
food on payment from the kitchen as per the past practice. :

A number of works have been taken up under the Prison Modernization Fund and also
works have been compieted. The details of the work are in Marathi. However, a gist is given
below:

(1)  Construction of barracks cost  Rs.56.95 lakhs

(2) Workshed construction Rs.9.00 lakhs

(3) Construction of walls in Circular No.I Rs.7.75 lakhs.

(4) Construction and repair to Female Wards Rs.18.91 lakhs.
&) Laying of pipe lines for water supply Rs.8.95 lakhs,

6) Construction of 52 staff quarters Rs.140.27 lakhs.

The prison staff seem to be well behaved and by and large there were no complaints
about mistreatment of prisoners, medical facilities are of quality one, There were a few prisoners
in the dispensary within the Jail premises and there were a number of prisoners who are
undergoing psychological treatment. The number of prison staff and medical staff is adequate
and serious cases are referred to the government hospital and medical college in Nagpur. I met
all the prisoners in the Female Ward a few prisoners from under-trail barracks as well as
convicted barracks.

I'was also given a large number of representations which are ] am forwarding to NHRC
for further action. I visited the Jail for 2 days i.e. on 5t and 6t of May 2009. 1 also visited the
Kitchen, Dispensary, Work shed for carpentry, printing press, etc. located within the campus,
The prisoners are paid daily wages as per the scale fixed by the government in 1996 for non-
skilled, semi-skilled and skilled workers. Perhaps the State Government could consider revising
the amount paid as daily wages as it appears to be on the lower side, The Prison Authorities have
requested the government instead of washing soda, washing soap and washing powder may be




Y

given to the prisoners and female prisoners may

be given shampoo for washing their hair. I am
enclosing a copy of their request along with. '

(R.K. Bharddva)
Spl.Rapporteiir (CZ)
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FICATION — 1- N.O.RJM/0194/4/(113)/PRS - 2 In exercise of
| thc powcrs comfered by Clause (11) (27) & (28) of Section 59 of
the Prisons Act 1894 (9) of 1894 & all other powers enabling it in
that behalf the Government of Maharashtra here by makes the
10l iow iub,,ru]u furuier w amond the Maharashtra Priscns
Mannual 1979 (Prisons Rutine Rules 1965) namely,
1 ) These Rules may called The Maharashtra Prison (Prisons
Rutine)( Amendment) Rules 2009.
2) In Rule 33 of the Maharashtra Prison ( Prisons Rutine
Rules 1965) for subrule (1) the following subrule shall be
substituted namely
3) An unconvicted prisoners (undertrial prlsoner) or comi_lted
criminal prisoners in class 2 shall be provided with
washing soap and washing powder instead of washing
soda and fire wood at Government cost for washing his
cloths every Sunday on the following scale.
A) Male prisoner 100 gm washing soap and
- 50gm washing powder every week.
B) Female prisoner 200 gm washing soap and
50gm washing powder every week. -
C) sub rule 3 & 4 of rule 33 will remain same.
CocnibgAaTioy - NUVO.RIM/0194/4/(113)/PRS - 2 In exercise of
the powexs comfered by Clause (11) (27) & (28) of Section 59 of
the Prisons Act 1894 (9) of 1894 & all other powers enabling itin
that behalf the Government of Maharashtra here by makes the
following rules further to amend the Maharashtra Prisons
Mannual 1979 (Women Prisons 1971) (Facility to women prisoner)

namely , | .
1 ) These Rules may called The Maharashtra Prison

(Women Prisons 1971) (Facility to women prisoner)

2) In Rule 5 of the Maharashtra Prison ( Women Prisons
1971) (Facility to women prisoner) for subrule (1) the
following subrule shall be substituted namely.

_3) Women prisoner shall be supplied with shampoo s ?het

instead of Shikakai or Soapnuts at Government cost
washing her hair every >unday at the rate of approximately -

Rs.1 per shashet of branded company.

SUNITA
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